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NOTES OF THE REGISTRY I 	
ORDERS OF THE TRIBUNAL 

Orerdate 25.11.2902 

Iearâ Sri D.K.t'!•apatra, Aóvcate 

for time applicant and S1ri A.K.I.s,, Seni•r 
StaninS C.nsel for theResp.nients. Sri 

Møapatra fr the applicant, amber in c..rse 

of hearinq .f this case,seeks per.issi.n 

of the Trinal to witraw this case;with 

a view to w.rk.,t his reweáy by aPPr.a.kiriq 

the aith.rities of Navsaya Viyalaya Saiti. 

In the said prises, the applicant is 

perittei to witkäraw this O.A. which is 

acc.r4inlyr áispsed .f, wit,.*t impesinq any 

e.sts, 	 4 
vIcJ$, 
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